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THE 13™ OCTOBER 2023

No.-B1-3-4/2020-101—WHEREAS nomination by the Governor of Bihar has been made in
pursuance of Sub-Clause (e) of Clause (3) and Clause (5) of Article 171 of the Constitution of India, for
filling 1 (one) seat in Bihar Legislative Council against 1 (one) vacancy in Bihar Legislative Council,
due to resignation of nominated member Sri Upendra Kushwaha on 24.02.2023.

THEREFORE, In pursuance of Notification No.- B1-3-4/2020-100 dated 13 October, 2023,
Now under section 74 of the Representation of peple Act, 1951, the name of the following 1 (one)
member nominated by the Governor of Bihar are hereby notified for general information:-

SI. No. | Name of Nominated Member Address

1 Professor (Dr.) Rajvardhan Azad | House No.-25, Road No.-8, East Patel Nagar,
Patna, Pincode-800023

By Order of Governor of Bihar,
MITHILESH KUMAR SAHU,
Joint Secretary-cum-

Joint Chief Electoral Officer, Bihar.
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